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COMPLIANCE AFFIDAVIT BY THE DISTRICT MAGISTRATE, 

FATEHPUR IN COMPLIANCE OF THE ORDER DATED 

07.04.2026 PASSED BY THE HON’BLE NATIONAL GREEN 

TRIBUNAL, PRINCIPAL BENCH, NEW DELHI 

 

I, ________________, aged about ___ years S/o _______________, 

presently posted as District Magistrate, Fatehpur, State of U.P, do hereby 

solemnly affirm and state on oath as under: 

 

1. That I, the Deponent, in official capacity mentioned above, am 

acquainted with the facts and circumstances of the case and as such I 

am competent and authorized to swear this affidavit. 

 

 

2. That in the present matter, the Hon’ble Tribunal is considering the 

issue relating to chromium dumps and groundwater contamination at 

Rania, Kanpur Dehat, Rakhi Mandi, Kanpur  Nagar and Fatehpur. 
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3. That the Hon’ble Tribunal vide order dated 07.04.2026 directed the 

respective District Magistrates to file the updated status reports 

regarding the recommendations provided by the Learned Amicus 

Curiae and the directions of this Hon’ble Tribunal. The operative 

portion of the aforementioned order is as stated below: 

“…1. A letter has been circulated by Counsel for State of Uttar 

Pradesh (U.P.) seeking three weeks adjournment on behalf of 

the District Magistrates of Kanpur Nagar, Kanpur Dehat and 

Fatehpur, as well as the Secretary, Medical Health and Family 

Welfare, Government of Uttar Pradesh. It is stated in that 

adjournment letter that in compliance of the direction of the 

Tribunal a budget of Rs. 2,65,50,000/- (Rupees Two Crore 

Sixty-Five Lakhs Fifty Thousand only) for conducting a 

cluster-based sampling survey regarding air, groundwater, 

soil, food chain, etc., to be undertaken by IIT Kanpur has been 

sanctioned and amount has been transferred to the bank 

account of IIT Kanpur on 04.04.2026 and Memorandum of 

Understanding (MoU) is now required to be executed between 

IIT Kanpur and the concerned authorities of the State.  
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2. The Letter of adjournment further states that affidavit 

indicating the updated compliance status with respect to the 

22 recommendations of the Learned Amicus will be filed within 

three weeks…” 

 

 

4.  That it is most respectfully submitted that the Hon’ble Tribunal vide 

order dt. 07.11.2025 directed the State Authorities, including the 

Chief Secretary of Uttar Pradesh to initiate comprehensive 

environmental mapping and finalize necessary execution budgets. 

The relevant portion of the order is quoted as under: 

“…7. The State Authorities especially the Chief Secretary, Uttar 

Pradesh and Secretary, Health, Govt. of U.P. are directed to 

provide a timeline within two weeks in respect of the steps that 

will be taken by the State Authorities to complete the process of 

mapping the entire area and find out the affected 

villages/ULBs/districts... The mapping will include the food 

chain contamination, surface water and ground water 

contamination and air contamination analysis…” 
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5. That it is submitted that a Memorandum of Understanding (MoU) 

has been officially executed on 15.04.2026, establishing a binding 

multi-party research partnership between the IIT Kanpur and the 

district administrations of Kanpur Nagar, Kanpur Dehat, and 

Fatehpur. This two-year agreement allows scientists to begin the 

large-scale pollution mapping in compliance of the orders of this 

Hon’ble Tribunal. The said comprehensive study is structured into 

two distinct operational phases. Phase-1 focuses on a meticulous 6-

month condition assessment of pre-identified heavy metal hotspots, 

while Phase-2 extends into a 12-month district-wide survey to map 

regional contaminant gradients across air, soil, water, and 

agricultural environments. 

A Copy of the MOU dated 15.04.2026 has been annexed herewith as 

ANNEXURE-1. 

 

 

 

6. That the updated compliance status with respect to each of the 22 

recommendations as provided by the Learned Amicus Curiae for the 

District Fatehpur is as stated below in the tabular format: 
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S. 

No. 

Recommendations Compliance 

Status 

submitted in 

Hon'ble NGT 

Concerned 

Department

(s) 

Latest Status 

Fatehpur 

1. RO–NF Water Plants: 

Clean Water for All 

Domestic Purposes at 

centralised and de-

centralised installed RO- 

NF systems (Identify the 

usage of wells/hand 

pumps/ borewells/water 

source for animals and 

agriculture) 

Complied - In order dated 25-11-2025 of Hon'ble NGT, the status 

mentioned is as complied. Executive Engineer, UP Jal 

Nigam (Rural), Fatehpur vide letter no. 1320/M-21/18 dated 

27-06-2026, 1318/M-21/16 dated 27-06-2026 has 

submitted the compliance status regarding recommendation 

no. 1, the supply of clean drinking water through overhead 

tank, pipe network, under Jal Jeevan Mission 

Project/guidelines, the chromium affected 04 villages i.e. 

Gaudhrauli-576 families, Baniyankhera-230 families, 

Ahbaypur-1064 families and Ashapur-187 families, the 

clean drinking water supply is being delivered twice 

a day. The report is annexed herewith and marked as 

ANNEXURE-2.  

 

2. Blood Sampling/ survey 

by Govt in the affected 

areas of Kanpur 

Nagar/Dehat/ Fatehpur 

(Heavy Metal Analysis-

Chromium, Mercury, 

Fluoride) 

-- Health 

Department 

Wrt. the present recommendation, a separated Affidavit by 

the Medical, Health and Family Welfare Department, UP is 

being filed and, therefore, is not being repeated for the sake 

of brevity.  

 

3. Improve Govt. Hospital’s 

infrastructure to include 

 

 

Health 

Department 

Wrt. the present recommendation, a separated Affidavit by 

the Medical, Health and Family Welfare Department, UP is 

5335



multi-speciality 

diagnostic facilities 

-- 

 

 

being filed and, therefore, is not being repeated for the sake 

of brevity. 

 

4. List of all Industries 

(Regardless of Category/ 

legal/ illegal/ in-house)-

Kanpur Nagar, Kanpur 

Dehat, Fatehpur 

Complied Infrastructure 

and Industrial 

Development 

Department 

As per the order dated 25-11-2025 of this Hon'ble Tribunal, 

the said recommendation has been recorded as complied. 

5. Boundary Wall and Cover 

for Existing  

Complied DPRO The DPRO, Fatehpur vide letter no. 1983/NGT/2025-26 

dated  29-06-2026 has stated that recommendation no. 5 

regarding construction of boundary wall has been complied 

with at 7 dumping yards and 6 ponds have been wire fenced. 

The letter dated 29-06-2026 along with the photographs is 

annexed herewith and marked as ANNEXURE-3. 

 

6. Soil, Sludge and Water 

Analysisof-

Panki/Shanigawa Landfill 

Site/ STP @ Pankha, 

Sajari 

-- -- Not applicable for Fatehpur. 

7. Operate Existing STP 

(Resolving Non-

Compliance Within 2 

Months) 

-- -- Not applicable for Fatehpur. 

8. Drain Action Plan- 

Untapped & Over Flowing 

tapped Drains 

Complied U.P. Jal 

Nigam (Rural) 

In order dated 25-11-2025 of Hon'ble NGT, the status 

mentioned is as complied. DPRO, Fatehpur vide letter no. 

1983/NGT/2025-26 dated 29-06-2026 has stated that 
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recommendation no. 8 regarding drainage system of village 

Gaudhrauli, Baniyankhera, Ahbaypur and Ashapur has been 

completed, filter chamber has been constructed and WSP 

has been completed. The letter dated 29-06-2026 is 

annexed as ANNEXURE-3 of the present affidavit. 

9. Permanent Monitoring 

Plan for Existing 

STP/CETP/CCRU/ 

Landfills/ TSDFs 

-- -- Not applicable for Fatehpur 

10. Construction and 

Installation of sewage 

system and STP in 

Kanpur dehat and 

Fatehpur 

Under Progress 

(Complete 

compliance by 

19.11.2027) 

Namami 

Gange and 

Rural Water 

Supply 

Department 

/ Urban 

Developme

nt 

Department 

As per the letter dated 20.03.2026 by the Executive 

Engineer, UP Jal Nigam (Urban), Fatehpur, the tendering 

for the Sewerage Project of Fatehpur Urban Local Body has 

been completed. Under this project, an 18 MLD STP along 

with other ancillary works will be constructed. The 

scheduled date for completion of the STP is 19 

November 2027. The letter dated 20.03.2026 is annexed 

herewith and marked as ANNEXURE-4.  

 

11. Removal of Chromium, 

Mercury and Ash from 

the affected area 

Under Progress District 

Administrat

ion/ UPPCB 

A review meeting was held in chairmanship of Chief 

Secretary, State of UP dated 01.04.2026. During the 

meeting, the present recommendation was also discussed. 

Subsequently, direction has been given to take up the matter 

and finalized the agency, allotments of funds and finalise of 

timeline, according to the notification S.O. 3401(E) dated 

24-07-2025 issued by Ministry of Environment, Forest and 

Climate Change.  

In compliance 12 empanelled reference organizations has 

5337



been invited  to carryout detailed preliminary assessment, 

detailed assessment of sites and preparation of Remediation 

Plan and providing technical/consultancy services in 

execution of remediation works of dumped Chromium waste 

lying at Village Gudhrauli, Fatehpur, Uttar Pradesh.  

 

UPPCB, Vide letter no. H43391/C-2/Camp no.-

623082/2026 dated 13.07.2026 has issued letter of 

acceptance to M/s Stratus India Pvt. Ltd. for detailed 

Environmental site assessment and preparation of 

Remediation Plan and providing technical/consultancy 

services in execution of remediation works of dumped 

chromium waste lying at village Gudhrauli, Fatehpur-reg. 

The timeline for the removal of chromium waste shall be 

duly furnished upon the finalization of the executing agency. 

The minutes of meeting dated 01-04-2026 is annexed as 

ANNEXURE-5. 

A copy of the LOA dated 13.07.2026 is annexed herewith 

and marked as ANNEXURE-6. 

12. Soil & Ground Water 

Remediation 

Under progress IIT, 

Kanpur/ 

UPPCB 

A review meeting was held in chairmanship of Chief 

Secretary, UP dated 01-04-2026. The present 

recommendation was also discussed. The funds required by 

IIT Kanpur of Rs. 2.655 Cr. has been sanctioned and release 

by UPSIDA and has been transferred to IIT Kanpur, and 

MOU dated 15.04.2026 has been signed between IIT 

Kanpur and 03 District Administration i.e. Kanpur Nagar, 

Kanpur Dehat and Fatehpur.  
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13. River Rejuvenation Plan 

(Senger/Noon/Pandu 

Rivers)- Including Flood 

Plain Zoning, Rain water 

harvesting, watershed 

development, 

encroachment removal, 

Eco-flow 

Under Progress Irrigation 

Department 

Executive Engineer (Irrigation Department) vide letter 
dated 18.07.2026 informed as under: 

 The Inundation Maps for the catchment areas of all 
three rivers have been successfully received from the 
Flood Management Information System Centre 
(F.M.I.S.C.), Lucknow. Additionally, 1-meter contour 
interval maps have been obtained from the Survey of 
India, Lucknow. 

 KML files and approximate area boundaries to 
generate a high-precision DEM data have been 
received from F.M.I.S.C. Lucknow and N.I.H. 
Roorkee. 

 Noon and Pandu Rivers: The Survey of India 
completed 273 sq. km of the total 635 sq. km survey 
prior to January 23, 2026. The remaining drone 
survey faced delays due to restricted DGCA Red and 
Yellow Zones, requiring mandatory clearances from 
MOCA, MHA, and ATC, resulting  the revised timeline 
for the acquisition of the remaining DEM data is 
scheduled for August 30, 2026. 

 Upon receiving the 1-meter contour interval DEM 
from the Central Water Commission, the final 
timeline is as follows:  
i. Interim Report by October, 2026; 
ii. Final Report by December, 2026;  
iii. Ground Truth Verification by February, 2027;  
iv. Gazette Notification by May, 2027; and  
v. Physical Pillar Demarcation by February, 
2028. 
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14. Government Multi-

Specialty Medical Aid 

Facility for victims of 

Heavy metal 

contamination (can be 

established in existing 

Govt Hospitals in all three 

districts) 

 

-- 

Health 

Department 

Wrt. the present recommendation, a separated Affidavit by 

the Medical, Health and Family Welfare Department, UP is 

being filed and, therefore, is not being repeated for the sake 

of brevity. 

15. Induction Of Work force 

in CPCB/ PCB 

-- CPCB/UPPC

B 

MOU has been singed between IIT Kanpur and UPPCB for 

selection and recruitment advertisement dated 28-02-2026 

published in newspaper. 

16. Technical Infrastructure 

to State PCB/ SGWB 

Complied UPPCB NABL accredited lab functional. 

17. Continuous supply of 

Electricity for STP/CETP/ 

Hospitals 

Complied UPPCL In order dated 25-11-2025 of Hon'ble NGT, the status 

mentioned is as complied. 

18. Bye-Laws for Preventing 

Environmental Pollution 

from Mercury (inlines of 

Minamata Convention) 

Under Progress MOEFCC & 

CPCB 

It is submitted that the Member Secretary, UPPCB Lucknow 

has issued a letter dated 18.11.2025, directing all relevant 

departments to take necessary actions 

19. Find out the source of 

Chromium, Mercury, 

Fluoride, and Iron in the 

eco-system. 

Under Progress DoEF&CC / 

IIDC 

The funds required by IIT Kanpur of Rs. 2.655 Cr. has been 

sanctioned and release by UPSIDA and has been transferred 

to IIT Kanpur, and MOU has been signed between IIT 

Kanpur and 03 District Administration i.e. Kanpur Nagar, 

Kanpur Dehat and Fatehpur.  
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20. Survey And Mapping of 

(new/old) Dump Sites (of 

chromium, mercury, ash) 

in Fatehpur and Kanpur 

Dehat, Kanpur Nagar: 

Under Progress DoEF&CC / 

IIDC 

The funds required by IIT Kanpur of Rs. 2.655 Cr. has been 

sanctioned and release by UPSIDA and has been tranfer to 

IIT Kanpur, and MOU has been signed between IIT Kanpur 

and 03 District Administration i.e. Kanpur Nagar, Kanpur 

Dehat and Fatehpur. 

21. Survey and Mapping of 

Ground water 

Contamination in 

Fatehpur and Kanpur 

Dehat, Kanpur Nagar 

Under Progress CGWA/ 

DoEF&CC/ 

IIDC 

The funds required by IIT Kanpur of Rs. 2.655 Cr. has been 

sanctioned and release by UPSIDA and has been tranfer to 

IIT Kanpur, and MOU has been signed between IIT Kanpur 

and 03 District Administration i.e. Kanpur Nagar, Kanpur 

Dehat and Fatehpur.  

22. Survey of 

People/Cattle/Food 

Chain-To Check Degreeof 

Contamination and create 

an effective Remediation 

Plan Against Bio-

Accumulation of Heavy 

Metals. 

Under Progress Health 

Agriculture / 

Veterinary 

Department 

That vide letter dated 09.07.2026 to CVO, Fatehpur, updated 

status has been sought regarding the current status of the 

proposal sent seeking allocation of Rs. 4,48,400/- to the 

Director, Administration and Development, Department of 

Animal Husbandry, Government of Uttar Pradesh, Lucknow, 

towards testing of 20 bovine (cow/buffalo) samples from the 

district. Furthermore, timeline for the same has been sought 

through the aforementioned letter.That additionally, vide 

letter dated 09.07.2026 to District Agriculture Officer, it has 

been requested that the updated status of the proposal for the 

survey of Food contamination while specifically indicating the 

timeline for completion of the said exercise be 

provided at the earliest. A copy of the letters dated 

09.07.2026 sent to CVO, Fatehpur and District Agriculture 

Officer is annexed herewith and marked as ANNEXURE-7. 
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7. Hence, the present affidavit is being filed for the kind consideration and perusal of
   this Hon’ble Tribunal.
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